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18 hrs.

INDIAN POST OFFICE (AMEND-
MENT) BILL BY SHRI ATAL
BIHARI VAJPAYEE
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MR. DEPUTY-SPLAKER : You
may continue next time.

18.02 hrs.

DISCUSSION RE ATROCITIES
COMMITIED ON SCHEDULED
CASTES AND SCHEDULED
TRIBES IN BIHAR AND OTHER
PARTS OF THE COUNTRY.

—CONTD.

MR. DEPUTY-SPEAKER : We
now take up further discussion under
rule 193. Shri Suraj Bhan.

| HE MINISTER OF STATE IN
THE MINISTRY OF HOME
AFFAIRS AND DEPARTMENT
OF PARLIAMENTARY AFFAIRS
(SHRI P. VENKATASUBBAIAH) :
There is a paper to be laid on the
‘Table of the House.

THE MINISTER OF STATE IN
1HE: MINISTRILS OF INDUS I RY
AND SIEEL AND MINES (SHRI
CHARANIJIT CHANANA) : Sir,
I beg to lay....

MR. DEPUTY-SPEAKER : But
there 1s no 1item before us.

SHRI ATAL BIHARI VAJPAYEE:
What is he laying 7 (/neerruptions).

MR DEPUIY-SPFAKER : We
take up 193 discussion. (/nterruptions)

PROF. MADHU DANDAVATE :
What is laid on the Table ?

MR. DEPUTY-SPEAKER : The
Hon. Minister has not laid any thing
on the Table.

SHRI ATAL BIHARI VAJPAYEE :
ihe Hon Minister or anybody has
not laid the papers on the Table and
they have only misled the House.

MR. DEPUTY-SPEAKER : Hon.

Members, how much time we require
to complete the business of the

*Moved with thz rgco;n:ncnda;ion of the Pr;kbnt.



